
 

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL 

to the applicant to remove those defects 

by 30 .9.03. 
A copy of this order bs sent to the 

applicant in his address given in the 0 .A. 

IC LL) 

Order dated 4.9.03 
None appears for the ap1icant. 

Perused the records. Issue notice to 
Respondents retirnable in six weeks. 
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